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        HYBRID HEARING  
   

     O R D E R 

  The assessee is in appeal before the Tribunal against 

the order of the ld. Commissioner of Income Tax (Appeals) [in 

short ‘the CIT (A)’] dated 26.08.2025 passed for assessment 

year 2012-13.   

2. The ld. counsel for the assessee, at the very outset 

submitted that ld.CIT (Appeals) has issued a notice whereby 

time limit to file written submissions was granted upto 
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29.08.2025 but, CIT (Appeals) has decided the appeal on 

26.08.2025.  

3. A perusal of copy of the notice would reveal that ld.CIT 

(Appeals) has allowed the assessee to submit necessary details 

upto 29.08.2025 but the impugned order has been passed on 

26.08.2025 without waiting the reply/submissions of the 

assessee.  Accordingly, the impugned order is not sustainable, 

hence set aside.  The issues are relegated to the file of ld.CIT 

(Appeals) for deciding afresh on merits after providing due 

opportunity of hearing to the assessee. 

4. In the result, appeal of the assessee is allowed for 

statistical purposes.  

Order pronounced on 28.01.2026. 

          Sd/-     
 
 
                              (RAJPAL YADAV) 
                 VICE PRESIDENT 
 
“Poonam” 
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